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LOK SABHA
UNSTARRED QUESTION NO. : 2189

(To be answered on the 3rd August 2015)
 

AERONAUTICAL CHARGES AT DELHI AIRPORT
 

 
Will the Minister of CIVIL AVIATION

 
(a) whether the Airport Economic Regulatory Authority has directed
Delhi International Airport Private Limited (DIAL) to reduce the
aeronautical charges;
(b) if so, the details thereof;
(c) whether DIAL has not yet reduced the said charges;
(d) if so, the details thereof along with the reasons therefor; and
(e) whether the International Air Transport Association has criticized
DIAL for not reducing the aeronautical charges and if so, the details
thereof?
 

ANSWER
 
Minister of State in the Ministry of CIVIL AVIATION

 
 
(a): No, Madam.
(b) to (e): Do not arise in view of (a) above.
 
 

*****
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SHRI G. HARI

be pleased to state:-

(Dr Mahesh Sharma)


